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Title: Introduction of the Poor and Destitute Agricultural Workers and Artisans (Welfare) Bill, 2009.
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MADAM CHAIRMAN: The question is:

"That leave be granted to introduce a Bill to provide for welfare measures for the poor and destitute and such
other agricultural workers and artisans living in villages through an Authority and establishment of a Welfare
Fund for payment of compensation in cases of death or permanent disability, old-age pension, medical
assistance, maternity and crA"che facilities for the women workers and artisans and for regulating the
conditions of work and for matters connected therewith or incidental thereto."

The motion was adopted.
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